
THE GAUHATI HIGH COUBI AI GU.WAHATI
(HrGH CO@M AND ARUNACHAL PRADESH)

No. HC.VII-84/2003/3612/A

From

To,

Sub:

Ref:-

Me N

Copy to:

Smti Jayashree Bora,

It. Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Sri Safya Nath Sarma,

District & Sessions Judge,

Hojai.

Casual leave.

Your letter No. DlHj/241916 dtd. 08.04 2024'

Dated Guwahati the 9
I L

April,2024.

Sir,

with reference to the above, I am directed to inform you that you have been

granted two days casual leave on L2'O4'2O24 and 18'04'2024' along with station

ieave permission, from the evening of 10.04.2024 till the mOrning of 22.04.2024.

Thenextseniormost]udicialoffiCeravailableatthestationwouldremaininchargeofyour
Court and Office during your absence'

Yours faithfullY,

9J-{-
JT, REGISTRAR ruIGII-ANCE)

o'1-c4- 1ez4I- 2

The Project Manager, Gauhati High Court'
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